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RAIASTHAN HIGH.CoUBTJoDEPU&

No.Estt.b2(v) 1/ W A I 2O2O I 431 4 Date:27,10,2020
Copy fotuarded to the followrng for rnformatton and necessary actron:-

1.Ihe Resistrar'cum Pnnc pal Secretary to Hon'b e the Chlef lust,ce, RHC,lodhpur/Bench, .larpur
2.The Secretary to the Law rvlinister, Government or Rajasthan, larpur.
3 P S. to A,l Ho.'ble ludges at Jodhpur.
4 The Pr ncipal Secretary to the Government, Law Department-Cum-Legal Remembraocer, Ralastha., .larpur.
5.The Secretary to the Governm€nt of Ral., Department or Gen€ral Admrnrstration (Gr.2), larpur.
6 The Secr€lary, Lokayukta, Sachivalaya, Jaipur.
7.The Accountant Gen€ral, Ra.,asthan, larpur.
8.rhe Resrstrdr General /Regiskar(vrq.)/(admn.)/(Rules)/(class.)/(Eram.)/oSD(F&I)/(ludnal) RaJasthan Hqh

court, lodhpur and Reglstrar hq. at Delhr.
9.The Registrar(Admn.), Ralaslhan Hgh Court Bench, laipur with the request to dEtriblte the copies ol thrs

order to all the Honble ludges srttrng at Jarpur through P.S., l4ember Secretary, Ralasthan SLdte Legal
Servrces Autnonty and all the ludrclal Officers pcted rn the Registry at ,aipur B€nch, larpur.

10.AlL.lt. Registrars/ Oeputy Regist.a.s, Rajasthan Hrgh Court,lodhpur/ B€nch,larpur.
l l.Distrct & Sessons lud9es, Ganganagar/Kota/Concerned Courts/Treasury Olficer5.
12.Shri Yogendr. Kum.. Purohit, Dislrict & Sessions ludg€, Kota.
13.Shrl Ravindr! (umaFII, Sessions ludge, spl. court, acD cases, Ganganagar.
14.The O r€ctor, Ralasthan State ludlcial Academy, lodhpur.
15.A.O.1., C assrfrcaton Section (Webs te), RaJasthan H th court, .lodhpur/B€nch, JaiDur.

conf ./Acco!nts/General/Sub.Court/Sta!strcs/
computer Cell/RJS Leave/Jr.Actt./Bsrlding Cell

d&ouu
REGISIhAR GENERAL


